
Governmenl of Jammu and Kashmir
Oepartmenl of Law, Justice and Parliamentary Aftairs

Crvil Secretafl at, Jammu/Srinagar
(Judrcial Administration Section)

NOTIFICATION

Srinagar, 07rh November, 2022

S.O 584 - ln exercase of powers confelred by section '15

of the Scheduled Castes and the Schedule Tribes (Prevention of
Atrocities) Act, 1989. the Government ol Jammu and Kashmir.
hereby specify the following Public Prosecutors as Special Public
Prosecutors for the purpose of conducling cases rn the Special
Courts notified vide S.O 422 ol 2022, dated 02"o of September,
2022 as shown againsl eachl

Name of the Public Prosecutor
S/Shri

of Principal District
Sessions, Judge-

Sunnder Kumar Kathua
04 Shaheen Ahrnad Khan Rajouri

'oonch05 Hussarn
06 Koshal Kumar Kotwal ud

R Kumar .Reas I

Krshore Kumar Ooda

09 Tarmoor Krshtwar
Bandral E an'rah a.i

Hussarn Sfl na

Ahmad Peer
13 Ahmad

Ab Rashrd Mugloo
Zamir Ahmad

Shafat Ahmad
Abdul l/a rd Bhat Bandr ra

Nazrr Ahmad Narkoo Baramulla

By order of lhe Government of Jammu and Kashmir
sd/-

(Achat Sethi)
Socretary to Government

No: Law-Jud/7112021 -10 Dated. 07- 1 1-2022
Copy to the:-

1 Ld. Advocate Gensral, J&K, Jammu/Sfl nagar

Pulwanra

Ganderbal

Kulbhushan Sharma Jammu0'1

Samba02 Javrd Ahmad Khawala

08

10
11

12

14

15

to
17

18
19

20

is.No

Jehanorr Khan

--l

Javaid Ahmad Bhat

_Syed Jahangir Ahmad__
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2. Financial Commissioner (Addrtronat Chief Secretary), Home
Department

3 Pflncipal Secretary to the Lreutenant Governor
4. Jornt Secretary (J&K). Minrstry of Home Affalrs, Government of

lndia. New Delha.
5 Commissioner Secretary to Government, Social Welfare

Department
6 Secretary to Government, General Administration Department.7 Registrar Generat. High Courl, of Jammu and Kashmir and

Ladakh, at Srrnagar.
I Pnncipal Secretary to Hon'ble Chief Justrce, Hrgh Court of

Jammu and Kashmir and Ladakh, Srinagar
9. Director General Prosecution, J&K. This is with reference to his

letter No. DG-Pros/EstU2020/669t2435 dated 22-10-ZOZZ.
10. All Principal Distrlct and Sessions Judges.
1'1 . All Cistricl Development Commissioners
12. Director, Archeology, Archives and Museums. J&K, Srinagar.
13. Director Litigatton Kashmrr/Jammu
14. General Manager, Government press, Srinagar for publication

in an extraordinary lssue of Government Gazette
15. ln-charge Websile
l6.SOSection,Depa
17 Concerned file

. Department of Law, Justice & PA
rtment of LJ&PA (w 7 s c).qtt*r*

(Reyaz Ati B[{t)
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